06.03.2025 SUPPLEMENTARY CAUSE LIST

COURT NO. 24
HON'BLE MR.JUSTICE RAVINDER DUDEJA

CLICK HERE TO JOIN VC:

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt04

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO:

cmnegi93@gmail.com

ITEM
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME
FRESH MATTERS & APPLICATIONS
72 CM(M)-457/2025 R.C.K. LEASING AND FINANCING AAYUSHMAAN VATSYAYAN
CM APPL. 13764/2025 V/s R. K. ROAD LINES
CM APPL. 13765/2025
OTHER DETAILS OF ADVOCATES:
AAYUSHMAAN
VATSAYANA(ADVOCATEVATSYANA@GMAIL.COM)(8600912592)(PETITIONER)
GLOBOLEGAL SOLUTIONS(GLOBOLEGALSOLUTIONS@GMAIL.COM)(0)(RESPONDENT)
HIGH COURT OF DELHI REGISTRAR (LISTING)
06.03.2025.

OTHER INFORMATION

Subject To Office Objection


https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt04
mailto:cmnegi93@gmail.com

06.03.2025 SUPPLEMENTARY LIST

CORRIGENDUM

CORRIGENDUM MAY BE READ AS UNDER: -

ROOM NO. 101, FIRST FLOOR, BLOCK-A
BEFORE SH. PAWAN KUMAR KALRA, REGISTRAR
(PHYSICAL HEARING COURT)

AT 11:00 A.M.

Click TO Join The VC

or

https://jrdhc.webex.com/meet/jrdhc12

ALL COUNSEL/PARTIES, OTHER THAN THOSE WHOSE CASE IS BEING HEARD ARE REQUESTED TO KEEP THEIR
MIC MUTE AND WEBCAM IN OFF MODE.

[NOTE:IN CASE ANY ASSISTANCE IS REQUIRED, PLEASE CONTACT, MR. AMIT PAUL (JUDL. TRANSLATOR) (PH:-
9599060966) READER TO SHRI PAWAN KUMAR KALRA, REGISTRAR WRIT].

NOTE: PLEASE GIVE THE APPEARANCE IN CHAT BOX WITH ITEM NO. AND MOBILE NO.

ITEM  CASE OTHER
NUMBER|NUMBER |~ ARTY NAME ADVOCATE NAME INFORMATION
FRESH MATTERS & APPLICATIONS
27 CM APPL. SUKHPAL ANUJ YADAV, MANISH
13527/2025 /s LUMINIOUS POWER mtgglgﬁ MANISH
In W.P.(C)- TECHNOLOGIES PVT. LTD.
15211/2023

OTHER DETAILS OF ADVOCATES:
ANUJ(ADV.ANUIJRAO@GMAIL.COM)(9953691308)(PETITIONER)

M R MALHOTRA()(9811314422)(PETITIONER)

MANISH
MALHOTRA(MALHOTRAADV@GMAIL.COM)(9810214422)(RESPONDENT)

CASES LISTED BEFORE REGISTRARS

28 W.P.(C)-  RAJKUMARI AND ORS. GAURAV SINGH, ANUJ
3325/2015 V/s GOVT. OF NCT OF DELHI ~ AGGARWAL
AND ORS.

OTHER DETAILS OF ADVOCATES:


https://jrdhc.webex.com/webappng/sites/jrdhc/meeting/download/df676adcf49b35d1724865e0f7b3b7b6�
https://jrdhc.webex.com/meet/jrdhc12�

06.03.2025 SUPPLEMENTARY LIST

29 W.P.(C)- NATIONAL SPORTS CLUB OF  |[HASAN MURTAZA
17381/2024 |INDIA
V/s GOVERNMENT OF NCT
DELHI & ORS.

OTHER DETAILS OF ADVOCATES:
HASAN
MURTAZA(H.MURTAZA@HOTMAIL.COM)(9871592299)(PETITIONER)
SANTOSH KUMAR TRIPATHI, PWD,
LDO(STANDINGCOUNSELGNCTD@GMAIL.COM, DIRM-
PWD@DELHI.GOV.IN, LDO@NIC.IN)(9868250806)(RESPONDENT)
NDMC, GNCTD, NDMC(LAW.DEPTT.NDMC@GMAIL.COM,
GNCTD.SCLA.SKP@GMAIL.COM,
CE.CIVILL@NDMC.GOV.IN)(0)(RESPONDENT)

GROVER
ADVOCATE(GROVERADVOCATE@REDIFFMAIL.COM)(0)(RESPONDENT)

CM APPL. 13710/2025 SHALL BE TAKEN UP WITH WP(C) 2476/1986 ALREADY LISTED
AT ITEMNO. 1

CM APPL. 13655/2025 SHALL BE TAKEN UP WITH WP(C) 14976/2023 ALREADY LISTED
AT ITEM NO.9
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